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are included in the Seventh Five Year
Plan;

(b) which of the new railway links
that are inc'uded in the Seventh Five Year
Plan are from the State of Maharashtra;
and

(c) whether the Gosernment of India
have fixed anv priority for taking these
rail-link works in hand, if so, what is the
order of priority?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Apart
from the ongoing Necw Line Projects on'y
the following two Projects for New Lines
have been included in the Railway Budget
1685-86:—

(a) Satna-Rewa
(b) Guna-Etawah,

(b) & (c) No New Project have so far
been included in the 7th Plan in M3aha-
rashtra State. The construction of the
following ongoirg new lines, in the State,
are however, in progress ;—

Rematks
Opened to traffic
in 4/83.

S. No. New Lines

1. Vasai Rozad-Diva

Opened to traffic
in 6/84.

2. Wani-Pimpalkoti

3. Manikgarh-Chan- Opened to traffic
dur in 3/85.

Apta-Nagothane

orened to traffic.
Nagothane-Roha

expected to be
opened to traffic
shortly,

4. Apta-Roha

5. Adilabad-Pimpal- Partly in Andhra
koti Pradesh.

For S. No. 1 to 3 residual works are
in progress. S. No. 4 is nearing comple-
tion. Priority for S. No. 5 will depend
gn availability of funds.
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Termination Notices served on Railway
Employees

767. SHRI MULLAPALLY RAMA.
CHANDRAN : Will the Minister of
TRANSPORT be pleased to state:

(a) whether any Railway cmployees have

been served with notices of termination
following the decision of the Surpreme
Court as reported in AILR. 1985 SC
1416;

(b) if so, the number of employees
served with notices, division-wise; and

(c) the details regarding the follow up
action in this respect?

THE MINISTER OF STATE IN THE

'DEPARTMENT OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) : (a) to (c)
Information is being collected from the
Zonal Railways ard will be laid on the
Table of the Sabha.

Condition of Dr. Ram Manohar Lohia
Hospital

768. SHRI TARIQ ANWAR : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the report made by the
Department of Administrative Reforms
and Public Grievances regarding Dr. Ram
Manohar Lohia Hospital has brought a
miserable picture of the hospital saying
that the hospital has already reached a
saturation point and patients are facing a
lot of inconvenience;

(b) whether any action has been taken
on this report;

(c) whether any action to improve the

condition of this important hospital is go-
ing to be taken by Government;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (¢)





